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EMBEZZLEMENT FRAUD AND

MISAPPROPRIATION OF MORFE

THAN 5 LAKHS IN NATIONALISED
BANKS

6?63. SHRI KANWAR LAL GUPTA :
Will th Minister of FINANCE AND
REVENUEL AND BANKING be pleased
to State :

(a) the dctails of embezzlement, fraud
and misappropriation of mote than 5 lakhs
in the nationalised banks in the last three
years and what action has been taken in
each casc ; and

(b) what steps Government propose to
take to check embezzlement etc. ?

THE MINISTER OF FINANCE AND
REVENUE AND BANKING (SHRI
H. M. PATEL ) : (a) and (b). infor-
mation to the extent possible is being co-
Hected and will be laid on the Table of the
House.
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